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would like to bring to the notice of this House
and the Government the problem of polluction
in Delhi and other cities. The World Health
Organisation Report states that about 23 cities
in India were highly polluted cities. Pollution
is giving rise to increased instances of chest
diseases and other diseases. The incidence of
chest disease in Delhi in much more when
compared to other cities in the country. We
also have water-borne diseases. All this is
affecting the health of the people, especially
the poorer sections of our society. They have to
incur a huge medical expense. So, this is a very
serious matter. There is an argument that the
present law is not practical. If we were to
implement the provisions of the present law,
development would not be possible. If the law
is deficient, let us amend it. We require
unpolluted air and clean water. There were
complaints about the mechanism for
implementing these laws. Let us revamp the
entire mechanism. The Government should
educate the people. It should take steps to
protect the environment from pollution.

Thank you.
Non-getting of Residential Accommodation in

Bangalore by the widow of an Ex-
president of India
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The Minister
will take care of it. He will see to it that the
widows of former Presidents of India get
accommodation. If we have provided for all
the widows of other Presidents of India, why
not for Shri Neelam Sanjeeva Ready's wife?
She should not be subjected to inconvenience.
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I know about this. They have to be
taken care of.
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Need to ensure the safety of people living
around the L.P.S.C. Plant of L.S.R.O. in
Thirunelveli District of Tamil Nadu

SHRI P. SOUNDARARAJAN (Tamil
Nadu): Madam Deputy Chairman, as I rise to
make my maiden speech, I record my
gratitude to Dr. Puratchi Thalaivi, the former
Chief Minister of Tamil Nadu, who has sent
me to this august House.

Madam, I feel it my duty to bring to the
notice of the Government a grave injustice
meted out to the people of Mahendragiri-
panakudi area of Thirunelveli Kattabomman
district in Tamil Nadu.

The Liquid Propulsion System Centre of
ISRO is situated at Mehandragiri in
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Thirunelveli Kattabomman district of Tamil
Nadu. When it was being set up 16 years
ago,.people of that area objected to it fearing
displacement and also health hazards by the
plant. At that time, the Government and also
the ISRO authorities promised jobs at the
LPSC plant for the families whose lands were
acquired. The people were also assured of
safety to their health and lives. After giving
all these assurances, about 1500 acres of land
was acquired by the Government from over
700 poor farming families of Kaval Kinaru,
Lappai Kudiiy-uruppu, Panakudi,
Kumarapuram, Krish-napuram and
Avaraikuiam villages at a throw-away price of
nine rupees and fifty five paise per cent. But
today, after 16 years, the people who were
displaced feel cheated by the Government.

So far, not a single project-affected person
has been given employment in the LPSC plant.
Members of the affected families have not
been given even Class-C or Class-D posts.
The promised housing units have not been
provided. The poor people who have given
their lands have nowhere to go for their
livelihood. After having run from pillar to post,
they have resorted to agitation. Since I come
from that region, I know the troubles the
people have been facing all these years.

Madam Deputy Chairman, last year a highly
dangerous Integrated Liquid Hydrogen plant was
commissioned in the unit exposing the people of
the area to a great danger. Now, a residential
complex for the scientists and staff of the
LPSC is proposed to be constructed at
Nagcrcoil, 26 kilometres away from the plant.
This decision to have staff quarters away from the
plant site has increased the fear of the people
regarding the safety of the plant.

Madam, the people of Mahendragiri area
have no means of livelihood, no place to stay
and they are living in the grip of fear, always
thinking that something like the Bhopal gas
tragedy would take place. Therefore, I demand
firstly that at least one member of each



